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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL H HYDERABAD‘BENCH

AT HYDERABAD
0.A.N0, 739,96 " Date of Order: [5.11.96
BETWEEN :

Narahari Mahadeo Dhote «+ Applicanf,
AND ' - -
1. The Secretary,
Ministry of Defence,’
South Block, New Delhi-11,

2. The Chlef of Army Staff,
Army Head Querters, South Block,
Director of Headquarters PO,
New Delhi - 11, :

3., The Director Generzl of flectrical
Mechanical Engineering, Army Head.

Cnarters, Director of Head Quarters,
PO, New Delhl - 11,

4. Commandant, Military College of -
Electra.cal Mechanical Engineering,
becunderaoad 15,

5. The Commandant Officer, II Training . = o : e

Battalion, 1 EME Centre,
Secunderabad. | .+ Respondgnts,

Counsel for the Applicant 7 s Mr,V.Venkateswara Rao
Counsel for the Respon@ents s Mr.V Kajeswara Rao
CORAM ;

HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMV,)
HON'BLE SHRI B.S,JAI PARAMESWAR : MEMBER (JUDL.)

JUDGEMENT

X Oral order as per Hon'ble Shri R.Rangarajan, -Memder (Admn ) X

Heard Mr.V.Venketeswara Rao, learned counsel] for the
applicant and Mr.v.gajeswara Rao, leamed stanéing counsel

for the respondents,

s




kﬁﬁfkﬂnan&MA

¥
\._.

in CA,1379/94 provided he is a Group-B Workshop Off

7. The OA is ordered accordingly.
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24 The applicant in this OA was promoted as Ass
Engineer and posted to 3 Training Bettalion, 1 EME
Secunderapaé on 18,.6.91. He was redesignated as C,

w,e,.f, 18,6,94 in 1 EME Centre,

3. This OA is filed praying for a direction to
respondents to pay 30% of‘his basic pay as training
in terms of Memo No.12017/2/86~Tr§.(TNP) dated 31,3
issued'by Government of India w,e.f, 10,5,89 with &

conseguentisl benefits,

4, The learned counsel for the applicant submit

he is a Group-B Workshop Officer and his case is cd

by the judgement of this Tribunal in 0A,1379/94 ded
30,10,96,
5. The learned standing counsel submits that he

permanent faculty member of the training establishment a

hence the memo dated 31,3.,87 is not applicable in {

€. In view of the above contentions the followi
is given i~

The applicant is entitled for the benefits g
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Centre,
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allowance
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not a permanent faculty member in the training establishment,

In case he is entitled for the relief a&s mentioned
b 9 tabi¥eh Fnfamema s
dated 31,3 91j%%ﬂﬁﬂeﬁﬁihied—ﬁﬁ£=&£ﬂﬁﬁﬁb1f any tha

in pursuance of the direction as given above from ¢

of filing of this OA i.e, from 14,6,96 and to bé pa

3 months from the date of issue of the instructions
by R3 as directed. in 0A,1379/94,

No costs,
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Copy to:= l
The Secretary, Ministry of hefence, Sbuth'Block,i

The Chief of Army Staff; Army Head.Quarteré, Soukh Block,
pirector of Headquarters. PO, New Delhi. ,

General of Electrical Mechanical,E ineering,
rector of Head Quarters Pq. New Delhi

1. New Delhi.

2, .

3, The Dicector
army Head Quarters, Di

4. commandant, Military Collage of Electrical Mec'hainical'

Engineering, Secunderabad.-
5, The Commandant dffidcr; iI Training Baﬁtalion 1IEME Centre,
secunderabad. : ' : . r
6. onefcopy'to Sri, V.Benkéteshwaré Rao, advocate;CAT,'ﬁyd.
7. .One copy to Sri. V.rajeswara gaol.Addl. CG3E, CAR, Hyd.

8. - One copy to Library, CAT, Hyd;

9. One spare COpYy.
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' , - THE CENTRF\L ADMINISTRATIVE TRISUNAL
. - HYDERBAD BENCH HYDERABAD

THE HON'OLE 5HRT R.RA NGARA3AN: M(A)
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SOMINTTED AND INTEREIM DIRSCTIONS ISSUED
ALLi&ED '
DISPOSED OF WITH OIRZCTIONS
DISMISSED
DISMISSKD AS WITHD23WN
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